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SHRI SITARAM JAIPURIA: May I know, 
Sir, what has been the quantity of the 
minerals and metals exported and the names 
of the countries after the formation of the 
Minerals and Metals Trading Corporation? 

SHRI MANUBHAI SHAH: After the 
formation of this Corporation there has been a 
tremendous growth, even more than what we 
had expected when the bifurcation took place 
because there was doubt expressed whether 
the bifurcation was necessary, but the 
concentration that the Minerals and Metals 
Trading Corporation has been able to make on 
exports of different minerals has proved the 
results to be very gratifying. 

SHRI SITARAM JAIPURIA: May I know, 
Sir, how much quantity has been exported? 

SHRI MANUBHAI SHAH: Details as to the 
whole working of the Corporation, I think, do 
not arise from this question. 

SHM SANTOKH SINGH: May I know, Sir, 
what are the commodities being imported 
against the items exported by the M.M.T.C? 

SHRI MANUBHAI SHAH: The division is 
of minerals and metalsv Import of metals and 
export of minerals are generally attended to by 
the M.M.T.C. and the rest of the merchandise 
by the S.T.C. 

 
ASSEMBLY    OF    SMALL      CAR      WITH 

NDIGENOUS   PARTS 
•780. SHRI SITARAM JAIPURIA: Will the 

Minister of INDUSTRY ANT* SUPPLY be pleased 
to state: 

(ft) whether it is a fact that a private  
automobile   manufacturing  com- 
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pany in Maharashtra has assembled a small 
car without importing any part from outside; 

(b) if so, the name of the firm; 

(c) the cost at which the car h ts been 
manufactured and the price for which it  will  
be sold;  and 

(d) what assistance Government 
propose to give to this concern? 

THE MINISTER of HEAVY ENGI-
NEERING AND INDUSTRY IN THE 
MINISTRY OF INDUSTRY AND SUPPLY 
(SHRI T. N. SINGH): (a) to (d) It has been 
reported that a car has been assembled by the 
Technical Director of a certain Engineering 
Works in Maharashtra State (not by a private 
automobile manufacturing company) from 
assorted parts taken from second hand cars 
and a few newly procured parts. The car so 
assembled has not been put to he usual tests. 
According to the manufacturer this type of car 
could be produced and sold for about Rs. 
6,300 to Rs. 7,000, exclusive of duties and 
taxes. No concrete scheme for the 
manufacture of such a car has bsen submitted 
to Government. The party has also not 
approached Government for any assistance in 
the matter. 

SHRI SITARAM JAIPURIA: May I know, 
Sir, if the attention of the hon. Minister has 
been drawn to a statement made by the Chief 
Minister of Maharashtra, saying that he is 
satisfied that the firm is capable of manu-
facturing a small car and that bi is 
approaching the Centre also? May I know. 
Sir, whether the Chief Minister has 
approached the Centre for this purpose or not; 
if so, what is the reaction of the Central 
Government in this matter? 

SHRI T. N. SINGH: I think the in-
terpretation put by the hon. Member on the 
statement of the Maharashtra Chief Minister is 
not exactly accurate. He did not mean that this 
car could be manufactured on a large scale on 
this basis. 

SHRI SITARAM JAIPURIA: I should like 
to know whether any approach has been made 
by the Chief Minister of Maharashtra to the 
Central Government for this purpose. If it is 
so, what is the reaction of the Central  
Government   Io  that  matter? 

SHRI T. N. SlNGH: No such approach haa 
been made by the Chief Minister. 

 

SHRI I. K. GUJRAL: While this project 
may or may not be satisfactory, in view of the 
discussion held in the other House and here, 
has the hon. Minister 'been convinced that 
there is a great need for a small car, and if he 
is convinced, is he now taking any steps to 
give to this country some reasonably-priced 
ear? Can ht give us some definite assurance 
on this subject? 

SHRI T. N. SINGH: I have made the 
position quite clear in my speech the other 
day in the Lok Sabha. Our attitude is that 
while there is a demand and a need for such a 
car it is always to be taken in conjunction 
with the priorities and claims of other 
important industrial units. We are looking 
into that question. It v/ill be too 
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early to make any commitment also  j because 
the Fourth Plan programmes   j are under 
consideration of the Plan-   j ning Commission.   
Without fully consulting them it will be 
premature to make any declaration. 

SHRI GURUDEV GUPTA: May I 
know, Sir, how long will this Gov 
ernment take to tell this House about 
this car? > 

SHRI T. N. SlNGH: I have already indicated 
that this will be a Fourth Plan project because 
we are nearing the Third Plan period and the 
Fourth Plan has yet to be cleared by the 
Planning Commission. 

MB.   CHAIRMAN:   Shrimati  Shyam  j 
Kumari Khan. 

SHRIMATI SHYAM        KUMARI 
KHAN:   My  question   has  been  answered. 

SHRI B.  K.  GAIKWAD:   The    hon. 
Minister,    while replying, said    that the 
interpretation of the    hon.    Mr. Jaipuria as  
regards the statement of the Chief Minister of 
Maharashtra is not correct.   If that is so, may I 
know,   1 Sir, what is the interpretation of the   j 
hon.    Minister    as regards his state  ment? 

SHRI T. N. SINGH: As a matter of fac*, I 
had talks with the Maharashtra Chief Minister 
and other Ministers also in this connection 
and, as far as I know, from their mind, there is 
no such' thing. They have only said that this 
was a car assembled by a concern: And this 
cannot form the basis actiially for a large 
scale production. 'On that they are also con-
vinced. 

SHRT SANT6KH SINGH: There 
was a discussion a couple of years 
back in this very august House and 
it was unanimously decided that we 
are not going to have a small car. 
May I know, Sir, if there is a change 
in  the attitude   1 Government 
that they are  going  ib consider having a small 
car now? 

SHRI T. N. SINGH: I have already stated 
that this will be considered in the Fourth Plan. 
There was no decision in this House that this 
would never be taken up. 

SHRI SITARAM JAIPURIA: Sir, this 
matter has been hanging fire for the last ten 
years. The private manufacturers, all the three 
of them, are very uncertain about their future 
position. Different types of questions have 
been raised in both the Houses from time to 
time. May I know from the hon. Minister 
whether he would like to make a categorical 
statement as to whether the question of a 
small cheap car will be taken uP during the 
Fourth Plan or the matter is still   under  
consideration. 

MR. CHAIRMAN: He has already said that 
the matter is under consideration and it is 
being studied. 

SHRI AKBAR ALI KHAN: May I know, 
Sir, if it is a fact that the matter regarding the 
small car was practically decided but owing to 
the opposition of the persons who hold mono-
poly at present of the manufacture of cars it 
was postponed? 

SHRI T. N. SINGH: I strongly repudiate 
that suggestion. No such influence has been 
brought Jo bear on the Government; it has not 
worked and it will not work. 

*781. [THe questioner (Shri Bobw-bhai M. 
Chinai) was absent. For answer vide col. 
5149 infra.] 

 


